vl TEM NO. 17 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 1254/2015
PRADEEP KUVAR ARORA AND ANR. Appel | ant (s)
VERSUS
IN RE: (HON&#39; BLE H GH COURT OF JUDI CATURE AT ALLAHABAD) U. P.
Respondent ( s)
(Wth Ofice Report)
Date : 08/03/2017 This appeal was called on for hearing today.
For Appellant(s)
M. Sanjay Kumar Singh, Adv.

For Respondent (s)
M. Ashok K.  Srivastava, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Ld. counsel for t he parties shal | be at liberty to file t he
addi ti onal docunent s, i f any, wi t hin a peri od of f our weeks. Li st

t he mat t er before t he Honé&#39; bl e Court as per rul es after expiry of
four weeks.
(MV RAMESH)
Regi strar
SB



